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• MRS BP. SINGL 

This MA has been filed for preponment of the date which 

has already been fixed for orders on 	—5-2002. . To—day is 2nd May, 

2002. Therefore, there is no just if ic at ion to preponG the date. 

So CPC will be heard on .3052002. MA stands disposed of. 

( M. . 	auhan ) 	 ( B.P. Singh ) 
.Member(J) . . 	 Member(A) 
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